NATIONAL COMPANY LAW APPELLATE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Comp. App. (AT) (Ins) No. 1048 of 2023

IN THE MATTER OF:

Rishabh Singhvi ...Appellant

Versus

OPJK Paper Company & Anr. ...Respondents

Present:

For Appellant : Mr. Swapnil Gupta & Mr. Abhinav Mishra,
Advocates.

For Respondents : Mr. Krishnendu Dutta, Sr. Advocate along with

Mr. Karan Gandhi, Mr. Rajat & Mr. Shivam
Gautam, Advocates for R-1.
Mr. Surav Rastogi, Advocate for R-2/IRP.

ORDER

18.09.2023: Learned Counsel for the Appellant request for granting time

to file Rejoinder. Prayer is allowed. One week time is granted to file the

Rejoinder.

List this matter before the regular bench on 29th September, 2023

under the caption ‘For Admission (After Notice)’.

[Justice Rakesh Kumar]
Member (Judicial)

[Dr. Alok Srivastava]
Member (Technical)
sim/kam



